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Date: 21/08/2002 Thi s/ These natter(s) was/were called
on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. N. KHARE
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE ASHOK BHAN

For appellant (s) K. V. Vijayakumar, Adv.
Ranjit Kumar, Sr. Adv.
Bi nu Tant a, Adv.

For respondent (s) RF Nari man, Sr. Adv.
Sandeep Nar ai n, Adv.
Sunmita Mikherj ee, Adv.

555 F5 %

UPON hearing counsel, the Court made the follow ng
ORDER

(Neel am Kawat r a) (S. Krishnan)
Court Master Court Master



